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IN THE CENTRAL ADMINISTRATIVE TR IBUNAL

JOOHPUR BENCH

Date of Order: 30.3.95,
0,A,No,136/95.
Tulsi Ram ' «+« Applicant,
VERSUS,
%Qﬁi Union of India & Ors. «.» Respondents,

Mr, Y,K.Sharma- Counsel for the Applicant.

CORAM -

Hon'ble Ms Usha Smn- Administrative Member.

BY THE COURT :

\

Heard the lsarned counsal for the applicant.

2 The case of the applicant is that he has bhean
EI _ & , ,
Ay;;“ - oauworking as Material Checking Clurk { M.C.C.} undsr
7 g LR .
[ . C .
ﬁ,,f h }@aputy Chiof Enginser-I11 (Construction}, Northern

P

?yﬂailuay, Jodhpur on adhoc basis after having been
7 .

./ '
»  promoted as such on 26.7.91. It appears that he has

lisn in the Lucknow Division, The Hoadguartsrcs

&)

fffice had issued a2 letter dated 11/15=2-91(Annax.A/5)

in vhich it was stetazd that M.C.Cs who had bsen
working on an adhoc basis for more than three
yaars in construction organisation would be’

regulariged by their respsctive parant dapartmaznt.
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In pursuance of this lettér varipus divisions in
Horthern Railway regularissd the services of adhog
M.C,Cs. Howaver, the ssrvices of the applicant
have not vet besn rogulsrised. The asoonlicant
submitted a2 representation datsd 23.8.94 to the
Genaral Manager (P}, Noztharn Railuay; Naw D@lhi/
(Annexure A/1) for regularisation of his services
as M.Cus, but no action has been taken so far on
thé rapr&sanﬁatimn as far as thse kncwledga of the

applicant goes.

t

3~ In view of the Facts and circumstances of
the casm, 1 consider it appropriate to dirsct the
raspondents to faks ﬁﬁéasaary action on the

represantation of the applicant dated 23.9.94 at

-3

Anne xure A1, and disposg’ it of with a reasoned
ordﬁ% within a period of three months Prom ths
date of receipt of a copy of this order. The
raspondants é&% hareby directsd to tagm actiaon as
mentioned hereinabova. A caopy of the 0,A, may be
sent to all the r@spbnd@mtavalanguith a copy of

this order. With this direction the 0,A, stands
disposad of at. the admission stage,
ZZ\/Z-‘" /{{L‘\
( USHA SEN )
Member (Adm.)
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